IN THE HIGH COURT OF

ORISSA,CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :22-11-2024
Date 22.11.2024

Name of the .

Applicant Applied For
i CRLMC-
5630/2024122.11.2024 |20 000 o P.M.TARAT C.0. Order Dtd. 2024-11-20
i BLAPL- DEBABRATA
5631/2024122.11.2024 [ 0000 pasy C.0. Order Dtd. 2024-11-20
i BLAPL-
5633/2024122.11.2024 |00 oo, B DAS C.0. Order Dtd. 2024-11-20
i BLAPL-
634/2024(22.11.2024 |00 00 NK ROUT C.0. Order Dtd. 2024-11-20
5635/2024 [22.11.2024  |CLAPD- M MOHANTY C.0 Order Dtd. 2024-11-20 |[BAIL-1
: e 7088/2024 o © :
636/2024 122.11.2024  |PLBAERT DP DAS C.0 Order Dtd. 2024-11-20 |[BAIL-1
’ T 5050/2024 i :
i CRLMC- PRAKASH
5637/2024(22.11.2024 |50 -0 CHANDRA DASH |C-O- Order Dtd. 2024-11-20
i BLAPL-
5638/202422.11.2024 | 0o, |B PANDA c.o. Order Dtd. 2024-11-20
i WP (C) - o WRIT
5642/2024122.11.2024  |o o0 5000 |S MOHARANA c.o. Order Dtd. 2024-11-21 |oo o o
i WP (C) - COURT NO. o WRIT
5643/2024122.11.2024 |, o0, 0o, |S MOHARANA c.o. 3 Order Dtd. 2024-11-27 | -0 . o
i CRLA- COURT NO.
5645/2024122.11.2024 |00 o 00, P.K.MOHANTY |C.O. by Order Dtd. 2024-11-20
i TRP (C) - COURT NO. o
5646/2024122.11.2024 |0 000, J.C.BARAL c.o. P Order Dtd. 2024-11-20
i TRP (C) - COURT NO. L
5647/2024122.11.2024 |00 S0 D.K.PANDA c.o. e Order Dtd. 2024-11-20
i TRP (C) - COURT NO. o
5648/2024122.11.2024 5,0 00, R.R.DAS C.0. p Order Dtd. 2024-11-20
i TRP (C) - COURT NO. L
5649/2024122.11.2024 |00 200, P.K.MOHANTY [C.O. hp Order Dtd. 2024-11-20
i TRP (C) - COURT NO. L
5650/2024122.11.2024 [0 200 S.K.BEHERA c.o. i Order Dtd. 2024-11-20




TRP (C) -

COURT NO.

5651/2024 22.11.2024 3001507 KIRTAN BADHEI C. - Order Dtd. 2024-11-20
, TRP (C) - RANJIT COURT NO. o
$652/2024 22.11.2024  |507 000 it c. P Order Dtd. 2024-11-20
i, JCRLA- MR. SAROJ COURT NO. CRIMINAL
$653/2024 22.11.2024 (555 oan mogrRAY |C- : Order Dtd. 9999-12-31 | SO
, TRP (C) - COURT NO. L
$654/2024 22.11.2024 5007000 D.SAMAL c. P Order Dtd. 2024-11-20
CHIEF
5655/2024 22.11.2024  |CRLAT P K MOHANTY |C. JUSTICE'S |Order Dtd. 9999-12-31 |ChIMINAL
790/2022 APPEAL
COURT
, CRLA- COURT NO.
656/202422.11.2024 (0% |H.SUNDARA c. . Order Dtd. 2024-11-19
, CRLMP- COURT NO.
$657/2024 22.11.2024 (02050 p.K.MOHANTY  c. . Order Dtd. 2024-11-20
WRIT
- WP (C) - COURT NO. o BRANCH
5658/2024 22.11.2024  [1¢ (007 |1 D samoO A [c. - Order Dtd. 2024-11-19 [PPR0FC
BENCH-2)
- CRLMP- COURT NO.
$659/2024 22.11.2024 (T80 [PUK.SAROO c. > Order Dtd. 2024-11-20
, CRLMC- COURT NO.
661/2024 22.11.2024  |5370C7 DL SWATN c. - Order Dtd. 2024-11-20
, WP (C) - COURT NO. o WRIT
662/2024 22.11.2024 )2 (507 ls c b opase . i Order Dtd. 2024-11-19 [io-C
- CRLMC- COURT NO.
5663/2024 22.11.2024 5080 ID.K.DALAT c. - Order Dtd. 2024-11-20
, WP (C) - COURT NO. o WRIT
664/2024 22.11.2024 [0 107 B K PATI c. o Order Dtd. 2024-11-04 |-t
, CRLMC- COURT NO.
665/2024 |22.11.2024 S0 M. NanDy c. . Order Dtd. 2024-11-13
, WPCRL- COURT NO.
$666/2024 22.11.2024  |12CR P.K.ROUTRAY |C. - Order Dtd. 2024-11-13
, WP (C) - COURT NO. e WRIT
5667/2024 [22.11.2024 o0 O |s B UDGATA  [C. : Order Dtd. 2024-12-17 iAot
, WP (C) - COURT NO. o
669/202422.11.2024 o0 /0" [BALARAM SINGH C. : Order Dtd. 2025-01-03
: WP (C) - COURT NO. L
670/2024 22.11.2024 o0 2)° [BALARAM STNGH C. : Order Dtd. 2025-01-03
, WP (C) - COURT NO.
5671/202422.11.2024 o0 (507 [BALARAM STNGH C. : Order Dtd. 2024-11-27




- CRLA- COURT NO.

5672/2024 (22.11.2024 |10 o, H K MOHANTA . Order Dtd. 2024-11-21

: WP (C) - COURT NO. e
673/202422.11.2024 ) o0 00, |S.K ROUT 70 Order Dtd. 2024-11-19

- BLAPL- SWAYAMPRAVA COURT NO.

5676/202422.11.2024 Voo o Dy o Order Dtd. 2024-11-21

- BLAPL- COURT NO.

5677/2024 [22.11.2024 [0 0o, B DAS 0 Order Dtd. 2024-11-21 |BAIL-1
: BLAPL- COURT NO.

5678/202422.11.2024 [V o (B DAS 0 Order Dtd. 2024-11-21 |BAIL-2
- BLAPL- BIBEKANANDA COURT NO.

5679/202422.11.2024 [Vt o paTRA 7o Order Dtd. 2024-11-21 |BAIL-1
- BLAPL- COURT NO.

5680/2024 22.11.2024 110, 05, |PK MOHANTY i Order Dtd. 2024-11-21 |BAIL-1
- BLAPL- COURT NO.

5681/2024 22.11.2024 102 oo, D SAMAL o Order Dtd. 2024-11-21 |BAIL-2
- BLAPL- COURT NO.

5682/2024 22.11.2024 7))o 505, |S BARIK 70 Order Dtd. 2024-11-21

- BLAPL- COURT NO.

5683/2024 22.11.2024 [0y 0o, (BR SENAPATI i Order Dtd. 2024-11-21 |BAIL-2
: BLAPL- COURT NO.

5684/2024 22.11.2024 |1\ o.o0,, [BK PANDA 70 Order Dtd. 2024-11-21

: BLAPL- COURT NO.

5685/2024 22.11.2024 [ 7, |AK BEHERA 70 Order Dtd. 2024-11-21 |BAIL-1
: BLAPL- COURT NO.

5686/2024(22.11.2024 8633/2024 SK DAS 10 Order Dtd. 2024-11-21 BAIL-1
- BLAPL- COURT NO.

5687/202422.11.2024 |00 MR BARIK 0 Order Dtd. 2024-11-21 |BAIL-1
- BLAPL- COURT NO.

5688/2024 22.11.2024  [J0, oo, BN SRHU 0 Order Dtd. 2024-11-21

- BLAPL- COURT NO.

5689/2024 22.11.2024 | o0 [BP TANGA 0 Order Dtd. 2024-11-21 |BAIL-2
- BLAPL- COURT NO.

5690/202422.11.2024 |00 0, |S CHOUDHURY o Order Dtd. 2024-11-21

i WP (C) - COURT NO. i WRIT
5691/2024 22.11.2024 [T o0 oo [P K NAYAK > Order Dtd. 2024-11-28 | -0 . .
- BLAPL- COURT NO.

$692/2024 22.11.2024 g0 oo, B BEHERA > Order Dtd. 2024-11-19 |BAIL-1
i WP (C) - COURT NO. e

5694/2024 22.11.2024  Jocoo 0o, (A MOHANTY > Order Dtd. 2024-11-20
5695/2024 |22.11.2024 WP (C) - B. DAS COURT NO. [Order Dtd. 2024-11-20




| 23119/2024 12

5696/2024 [22.11.2024 gg;fg;2024 S. C. MEKAP EEURT NO- lorder Dtd. 2024-11-20

5697/2024 [22.11.2024 25£Zi;2024 B. B. MALLICK igURT NO- lorder Dtd. 2024-11-20

5698/2024 |22.11.2024 ggég;;2024 M. SETHI ggURT NO- lorder Dtd. 2024-11-28

5700/2024 |22.11.2024  |FAO-318/2024 [P K DAS EOURT NO- lorder Dtd. 2025-01-09 iéigAL

SEC.

5701/2024 |22.11.2024 ?Zégé;2024 P BEHERA EOURT NO- lorder Dtd. 2024-11-21 o NCHLS
5702/2024 [22.11.2024 ?Eégg;2024 G C JENA EOURT NO-lorder ptd. 2024-11-20 giiECH—6
5704/2024 |22.11.2024 Z§?¥§624 N ROUT EOURT NO-lorder ptd. 2024-11-20 ;iégINAL
5705/2024 |22.11.2024 ES?¥§624 S MOHANTY EOURT NO-lorder ptd. 2024-11-20 ;?;gINAL
5706/2024 [22.11.2024 ?3255;2024 U DAS EOURT NO- lorder Dtd. 2024-11-20 |BAIL-1
5707/2024 [22.11.2024 23?53;024 ;ﬁigﬁiDggMAR ngRT NO- lorder Dtd. 2024-11-21

5711/2024 [22.11.2024 25;22;2024 R. K. SAHU EOURT NO-lorder ptd. 2024-12-10

5713/2024 |22.11.2024 giégg;2024 M. K. MOHANTY EOURT NO-lorder ptd. 2024-11-20

5716/2024 |22.11.2024 25885;2024 M. K. MOHANTY EOURT NO- lorder Dtd. 2024-11-14

5718/2024 |22.11.2024 ggéi;;2024 B. DAS EOURT NO-lorder ptd. 2024-12-05

5720/2024 [22.11.2024 gségé;2024 J. PARIDA EOURT NO-lorder Dtd. 2024-12-16

5722/2024 [22.11.2024 25é32;2024 N. ROUT EOURT NO-lorder ptd. 2024-11-20

5723/2024 [22.11.2024 25{22;2024 B. K. MOHANTY EOURT NO-lorder ptd. 2024-11-20

5725/2024 [22.11.2024 ggigé;2024 M. K. MOHANTY EOURT NO-lorder ptd. 2024-11-28

5726/2024 [22.11.2024 ggig;;2024 M. K. MOHANTY EOURT NO-lorder ptd. 2024-11-20

5728/2024 [22.11.2024 ggi§2;2024 M. K. MOHANTY EOURT NO-lorder ptd. 2024-11-20

5730/2024 [22.11.2024 ggég;;2024 M. DAS EOURT NO-lorder ptd. 2024-11-20

5732/2024 (22.11.2024 ggég;;2024 P. BEHERA EOURT NO-lorder ptd. 2024-11-20

5733/2024 |22.11.2024 25522;2024 B. K. SINGH EOURT NO- lorder Dtd. 2024-11-20

5739/2024 |22.11.2024  |BLAPL- JADUNATH COURT NO. [Order Dtd. 2024-11-20 [BAIL-1




19932/2024  |PRADHAN 6
5742/2024 (22.11.2024 ggégi;2024 B. K. SINGH EOURT NO- lorder Dtd. 2024-11-20
5743/2024 (22.11.2024 ggig;;2024 K. C. SWAIN EOURT NO- lorder Dtd. 2024-11-20
$745/2024 |22.11.2024 ggég;;2024 T. K. MOHANTY EOURT NO- lorder Dtd. 2024-11-19
$746/2024 |22.11.2024 ggég;;2024 A. MOHANTY EOURT NO- lorder Dtd. 2024-11-19
5749/2024 (22.11.2024 25222;2024 M. R. SAHOO EOURT NO- lorder Dtd. 2024-12-17
5751/2024 [22.11.2024 25282;2024 S.K.BHANJADEO EEURT NO-lorder ptd. 2024-12-16
5752/2024 [22.11.2024 ggégé;2024 S. BISWAL ngRT NO- lorder Dtd. 2024-11-11
5754/2024 (22.11.2024 ggég;;2024 K.R.JENA ngRT NO- lorder Dtd. 2024-11-11
5756/2024 122.11.2024 ggig;;2024 U. P. BAG igURT NO- lorder Dtd. 2024-11-11
5758/2024 |22.11.2024 ggégé;2024 G. C. SWAIN igURT NO- lorder Dtd. 2024-11-22
5760/2024 |22.11.2024 25382;2024 G. SUNDARA igURT NO- lorder Dtd. 2024-11-11
5762/2024 (22.11.2024 ggég;;2024 T. SWAIN EEURT NO- lorder Dtd. 2024-11-14
5763/2024 (22.11.2024 g?;g;;2024 B. K. PATI ngRT NO- lorder Dtd. 2024-11-14
5764/2024 (22.11.2024 ggésg;2024 EﬁﬁiﬁNE?SRA ngRT NO- lorder Dtd. 2024-11-21
5766/2024 (22.11.2024 ???25;524 M R SAHOO gogig NO. BATL-1
768/2024 |22.11.2024 ?553222024 iiiSH KUMAR gogig NO- lorder Dtd. 2024-11-20
5769/2024 |22.11.2024 323235024 §222§T§U%§$ gogig NO- lorder Dtd. 2024-11-20
5773/2024 [22.11.2024 25;21;2024 EiiggAEUMAR gogig NO- lorder Dtd. 2024-11-19
5775/2024 [22.11.2024 g@fé;024 A K SARANGI gogig NO-lorder ptd. 2024-11-21 i;?:gL
5777/2024 |22.11.2024 ?5552624 g;ggéSTRI §OURT NO- lorder Dtd. 2024-11-21
5778/2024 [22.11.2024 ¥2$§;024 g;iggAKUMAR §OURT NO- lorder Dtd. 2024-11-21 i;?;gL
5779/2024 (22.11.2024 ?5252524 M N MOHANTY EOURT NO- lorder Dtd. 2024-12-09
5781/2024 [22.11.2024 25;22;2024 S K SAHU iOURT NO-lorder ptd. 2024-12-16
5782/2024 [22.11.2024 ggégé;2024 D K SAHU iOURT NO-lorder ptd. 2024-12-16
5784/2024 [22.11.2024 ggég;;2024 D K JENA iOURT NO- lorder Dtd. 2024-11-21




i WP (C) - COURT NO. o

5785/2024 122.11.2024 | poo2n 0o, |S K SAHU ] Order Dtd. 2024-12-12

i RVWPET- COURT NO. CIVIL

5786/2024 22.11.2024 |10 0 M K MOHANTY 1 Order Dtd. 2024-12-17 |z o7 o

i CRLA- COURT NO. CRIMINAL

5788/2024 122.11.2024 |00 o J PRADHAN 3 Order Dtd. 9999-12-31 | -

i ABLAPL- COURT NO.

5789/2024 122.11.2024 /o000, S SAMAL 3 Order Dtd. 2024-11-19

i ABLAPL- COURT NO.

5792/2024 (22.11.2024 ([0 5 0, MK MOHANTY > oLD Order Dtd. 2024-11-19

i WP (C) - COURT NO. o

5799/2024 |22.11.2024 |0 e 0 0, |T R DAS 23 Order Dtd. 2024-12-19

i WP (C) - COURT NO. o

5800/202422.11.2024 | Jooos oq,, |T R DAS 23 Order Dtd. 2024-12-19

i RPFAM- COURT NO. FIRST

5801/202422.11.2024 |, 0 G SUNDAR 20 Order Dtd. 2024-12-18 | oo

i RPFAM- COURT NO. FIRST

5802/202422.11.2024 |, 00 J DEHURY 20 Order Dtd. 2024-12-18 | oo

i WP (C) - COURT NO. o

5803/2024(22.11.2024  |oece oo, |T K NAYAK 1 Order Dtd. 2024-12-04

i WP (C) - COURT NO. L

5804/2024 22.11.2024  |;Z 0, oo, [B K PATI 1 Order Dtd. 2024-11-21

i WP (C) - COURT NO. L WRIT

5805/2024 22.11.2024 ooy og,5  |D K MOHANTY 1 Order Dtd. 2024-11-19 | 7o .. -
M/S.BIBHU

i WP (C) - PRASAD COURT NO. o WRIT

5806/2024 22.11.2024 |70,y 0055 orrpaTy, 1 Order Dtd. 2024-11-19 | “o .. -
NARAYAN BARIK

i WP (C) - COURT NO. o WRIT

5807/202422.11.2024 00000, |PK MISHRA 1 Order Dtd. 2024-11-21 | 2o .. o

i WP (C) - COURT NO. o WRIT

5808/2024 |22.11.2024  [0a00 00 o |A K PARIDA 1 Order Dtd. 2024-11-21 | -0 0

i WP (C) - COURT NO. WRIT

5809/2024 |22.11.2024 |5 02000, MR BARIK 1 Order Dtd. 2024-11-20 | -0 0 o

i WP (C) - COURT NO. o

5810/2024 |22.11.2024 |, oc) o0, [BK PATI 1 Order Dtd. 2024-11-21

i WP (C) - COURT NO. L WRIT

5811/2024|22.11.2024 o 00 oo, S DAS 1 Order Dtd. 2024-11-21 | 7o .. o

i WP (C) - COURT NO.

5812/202422.11.2024 ) 000 0o, [BK PATI 1 Order Dtd. 2024-11-21

i WP (C) - COURT NO. o

5814/202422.11.2024 | pooon 0o, [M R SAHOO ! Order Dtd. 2024-11-21




5815/2024 (22.11.2024 ¥g§22;2024 BK PATI EOURT NO- lorder Dtd. 2024-11-21
5816/2024 (22.11.2024 gi;g;;2024 BK PATI EOURT NO- lorder Dtd. 2024-11-21
5817/2024 (22.11.2024 25;22;2024 BK PATI §OURT NO- lorder Dtd. 2024-11-21
5818/2024 (22.11.2024 ggég;;2024 MR ROUTRAY ggURT NO- lorder Dtd. 2024-12-16
5820/2024 [22.11.2024 ¥S§32;2024 S DAS ggURT NO- lorder Dtd. 2024-11-21
5821/2024 (22.11.2024 ggégg;2024 BK PATI ggURT NO- lorder Dtd. 2024-11-21
5822/2024 (22.11.2024 25882;2024 B K PATI ggURT NO-lorder ptd. 2024-11-21
5823/2024 (22.11.2024 ggégg;2024 M R ROUTRAY ggURT NO- lorder Dtd. 2024-12-16
5824/2024 (22.11.2024 25382;2024 B K PATI ggURT NO- lorder Dtd. 2024-11-21
5826/2024 (22.11.2024 ¥§222;2024 A MOHANTY ggURT NO-lorder ptd. 2024-11-21
5827/2024 |22.11.2024 25282;2024 R C MUDULI ggURT NO- lorder Dtd. 2024-11-21
5828/2024 (22.11.2024 gséié;2024 M NAIK ggURT NO- lorder Dtd. 2024-11-19
5829/2024 (22.11.2024 ¥§;22;2024 M NAIK SEURT NO- lorder Dtd. 2024-11-19
5831/2024 (22.11.2024 f¥§1/2024 SEEQ§Z?EQA SEURT NO- lorder Dtd. 2024-11-20
5833/2024 [22.11.2024 g%g;/2024 A. DAS ggURT NO-lorder ptd. 2024-11-20
$836/2024 (22.11.2024 g?ég;;2024 JP KAR EEURT NO- lorder Dtd. 2024-11-20
5837/2024 [22.11.2024 22552;2024 J. P. KAR EEURT NO-lorder ptd. 2024-11-20
5839/2024 |22.11.2024  |CRLMP- M. R COURT NO. [Order Dtd. 2024-11-21




1539/2024 25
, CRLMP- COURT NO.
$841/2024 22.11.2024  |[o2eb - |u. P. BAG c. e Order Dtd. 2024-11-21
, CRLMP- COURT NO.
$842/202422.11.2024 (g5 |P. K. MOHANTY C. o Order Dtd. 2024-11-21
N CRLMP- COURT NO.
$843/202422.11.2024 [0 00 [R. R. DAS c. o Order Dtd. 2024-11-21
5844/2024 22.11.2024 |RPFAM-1/2024 A SUNDARAY  |C. ggURT NO- lorder Dtd. 2024-11-20
, COURT NO. SECOND
5845/2024 [22.11.2024  |SAO-5/2024 |SK MOHANTY  C. e Order Dtd. 2024-11-20 5o >0
- CRLMP- COURT NO.
$846/202422.11.2024 ([ oo |S. K. MOHANTY C. e Order Dtd. 2024-11-21
_ CRLA- COURT NO. CRIMINAL
848/2024 22.11.2024 | 0B R SETHI c. o Order Dtd. 2024-11-21 | Sot ¥
5849/2024 |22.11.2024 |CRLA-28/2024 B B ROUT C. COURT NO. |5 der ptd. 2024-11-21 |CRIMINAL
25 APPEAL
, CRLMP- COURT NO.
$850/202422.11.2024  ([o 5 [B.TRIPATHY  [C. . Order Dtd. 2024-11-21
- RPFAM- COURT NO. FIRST
$851/2024 22.11.2024 27000 BB MALLICK  C. - Order Dtd. 2024-11-20 | °50
- CRLMC- CHANDRA COURT NO.
$852/2024 22.11.2024  |So00n R oo (€ - Order Dtd. 2024-12-18
~ CRLA- COURT NO. CRIMINAL
$853/2024 22.11.2024 |10 DR MISHRA c. - Order Dtd. 2024-11-18 | -~oh Y
i, ABLAPL- COURT NO.
7855/2024122.11.2024 12797/2024 R SETHI C. > OLD Order Dtd. 2024-11-20
, WP (C) - COURT NO. L
5856/2024 22.11.2024 o0 (S0 IB. Das c. . Order Dtd. 2024-12-05
, BLAPL- COURT NO.
$857/2024 22.11.2024 705 M MOHANTY c. - Order Dtd. 2024-11-21
MISC.
5858/2024 [22.11.2024  |NBCA~ J DEHURY C. COURT NO- |5 Ger Dtd. 2024-11-21 |APPEAL
1168/2023 6
SEC.
, WP (C) - COURT NO. L
$860/2024[22.11.2024 o )7 lG. R. PATRA [C. : Order Dtd. 2024-11-20
MISC.
5861/2024 22.11.2024  [NACA- A.K. BEHERA |[C. COURT NO. |5 der Dtd. 2024-11-21 |APPEAL
1168/2023 6
SEC.
, WP (C) - COURT NO.
$862/2024 22.11.2024 o0 17 |A. K. DAS c. - Order Dtd. 2024-12-11
, WP (C) - COURT NO. L
$863/202422.11.2024  [peio)” R K. saEU . - Order Dtd. 2024-11-20
5865/2024 22.11.2024 WP (C) - G. R. PATRA |[C. COURT NO. [Order Dtd. 2024-11-20




126774/2024 14
$866/2024 [22.11.2024 QSég;;2024 S. BARIK EEURT NO- lorder Dtd. 2024-11-20
5867/2024 (22.11.2024 235235024 S K SAHOO iiURT NO- lorder Dtd. 9999-12-31
868/2024 |22.11.2024 25522;2024 G. C. BARIK iiURT NO- lorder Dtd. 2024-11-20
869/2024 |22.11.2024 25{22;2024 S. BISWAL igURT NO- lorder Dtd. 2024-12-20
5870/2024 [22.11.2024 25222;2024 S.K.BEHERA igURT NO- lorder Dtd. 2024-12-12
5871/2024 [22.11.2024 25232;2024 B. K. SINGH igURT NO-lorder ptd. 2024-11-20
5872/2024 (22.11.2024 ggég;;2024 A. R. SAMAL ngRT NO- lorder Dtd. 2025-01-03
5873/2024 [22.11.2024 325235024 J KAMILA ngRT NO- lorder Dtd. 2024-11-21
5874/2024 (22.11.2024 25522;2024 S. BARIK SSURT NO- lorder Dtd. 2025-01-03
5875/2024 (22.11.2024 ggég;;2024 D. SAMAL igURT NO- lorder Dtd. 2024-11-20
5876/2024 |22.11.2024 ggégg;2024 ?éIEATHY igURT NO- lorder Dtd. 2024-11-21
5877/2024 [22.11.2024 25822;2024 M. DAS ggURT NO- lorder Dtd. 2025-01-28
5878/2024 (22.11.2024 §§2¥2624 H K PANDA SgURT NO- lorder Dtd. 2024-11-20
5879/2024 (22.11.2024 25{8;;2024 p. K. JENA SSURT NO- lorder Dtd. 2024-12-20
5880/2024 (22.11.2024 §§§235024 M K SWAIN SSURT NO- lorder Dtd. 2024-11-20
5881/2024 (22.11.2024 $§§;/2024 B. BEHERA SSURT NO- lorder Dtd. 2025-02-06
5882/2024 |22.11.2024 f%g;/2024 J. K. MISHRA SSURT NO- lorder Dtd. 2025-02-10
5883/2024 |22.11.2024 fggg/2024 P. BASTIA SSURT NO- lorder Dtd. 2024-11-20
5884/2024 (22.11.2024 5259/2024 B. P. TANGA SSURT NO-lorder ptd. 2024-11-19
5885/2024 [22.11.2024  |CMP-924/2024 M. D. BISWAL So % MO lorder ptd. 2024-11-20  [TNC
5886/2024 (22.11.2024 ggig;;2024 S. M. SINGH gZURT NO- lorder Dtd. 2024-11-18
5888/2024 (22.11.2024 25252;2024 B. M. SARANGI EEURT NO- lorder Dtd. 2024-11-20
5889/2024 [22.11.2024 ggégé;2024 B. M. SARANGI iiURT NO-lorder ptd. 2024-11-20
5891/2024 [22.11.2024 25822;2024 B. M. SARANGI iiURT NO-lorder ptd. 2024-11-21
5892/2024 (22.11.2024 25521;2024 B. M. SARANGI iiURT NO- lorder Dtd. 2024-11-21




: WP (C) - COURT NO. el
5893/202422.11.2024 |, o000 00, (B. M. SARANGI T Order Dtd. 2024-11-21

: WP (C) - COURT NO.

5894/2024(22.11.2024  |ooc 0o, [B. M. SARANGI 1 Order Dtd. 2024-11-21

: WP (C) - COURT NO. e

5895/2024 (22.11.2024 oo 20 o0, [B. M. SARANGI 1 Order Dtd. 2024-11-21

: WP (C) - COURT NO. e WRIT
5896/202422.11.2024 |, oo 0o, [B. M. SARANGI 4 Order Dtd. 2024-11-21 | °- . o
: WP (C) - COURT NO. el
5897/2024(22.11.2024  [yo0c) o0, [B. M. SARANGI 1 Order Dtd. 2024-11-21

5898/2024 [22.11.2024  |[FAO-485/2024 A. K. BARIK cOURT MO lorder ptd. 2025-01-06

: WP (C) - COURT NO. el
$899/202422.11.2024 |, o0 0o, [R. SETHI : Order Dtd. 2024-11-21

: CRLREV- COURT NO. CRIMINAL
5900/2024 22.11.2024 | /70 0 M D BISWAL : Order Dtd. 2024-11-12 | -oo o
: CRLREV- COURT NO. CRIMINAL
5901/202422.11.2024 | S5m0 0 S N PATTNAIK : Order Dtd. 2024-11-12 |-/ o
: CRLREV- COURT NO. CRIMINAL
5902/2024 |22.11.2024 |07 00 S N PATTNAIK : Order Dtd. 2024-11-12 oo oo 0
: WP (C) - COURT NO. o WRIT
904/2024|22.11.2024  |,eolo o000 |A B MALLICK . Order Dtd. 2024-12-06 | oo o
: WP (C) - COURT NO. e WRIT
5905/2024 [22.11.2024 7o 0o L0 |H SUNDARA - Order Dtd. 2024-11-20 | oo .
: WP (C) - COURT NO. e WRIT
5906/202422.11.2024 ||/ yo 00 |H K MOHANTA - Order Dtd. 2024-11-20 | oo .
: WP (C) - COURT NO. e WRIT
5908/2024 22.11.2024 7202, o0, |S R MOHAPATRA - Order Dtd. 2024-06-04 | oo o
: CRLMC- COURT NO. CRIMINAL
5910/202422.11.2024 | J7-070 1 [K PRADHAN 5 OLD Order Dtd. 2024-12-19 | .

: TRP (C) - COURT NO. o
5911/2024(22.11.2024 |37 00 G SUNDARA i Order Dtd. 2025-01-06 |M.J.C.

: WP (C) - COURT NO. e WRIT
912/202422.11.2024 |5 00000, (B K PATI > Order Dtd. 2024-11-21 | oo . o
: WP (C) - COURT NO. e WRIT
5913/2024 22.11.2024 ;720 o o |S BISWAL 20 Order Dtd. 2025-01-07 | oo
: COURT NO. WRIT
5914/2024 (22.11.2024  |WA-1239/2024 D K BEHERA 20 Order Dtd. 2024-11-18 | o =

: COURT NO. SECOND
5915/2024 22.11.2024  |RSA-571/2014 |T BAG 20 Order Dtd. 2024-11-19 > -~

: COURT NO. SECOND
5916/2024 (22.11.2024  |RSA-571/2014 [P K SWAIN 20 Order Dtd. 2024-11-19 |7 -~

: COURT NO. SECOND
5917/2024 (22.11.2024  |RSA-412/2014|S K SAHU > Order Dtd. 2024-12-16 | o =
5918/2024 (22.11.2024  |RSA-251/2022 [P NAYAK DR (J)  |order Dtd. 2025-01-27 |SECOND




APPEAL

: WP (C) - o WRIT
5919/2024 22.11.2024 15507 0I5 P kAR DR (J)  lorder Dtd. 2024-11-18 [I%-- .
: WP (C) - L WRIT
5921/2024 22.11.2024 )] 007 0 |S MOHARANA DR (J)  lorder Dtd. 2024-11-18 [In+ .
: WP (C) - BINOD KUMAR L
$922/2024 22.11.2024 o ol (2 DR (J)  |order Dtd. 2024-11-21
: WP (C) - BINOD KUMAR L
5923/2024 22.11.2024  [peo )70 B0 DR (J)  |Order Dtd. 2024-11-21
- WP (C) - o WRIT
5924/2024 [22.11.2024 |15 207 IS KANUNGO DR (J)  |Order Dtd. 2024-11-18 |10 0
: WP (C) - JUDHTSTHIR L
5926/2024 [22.11.2024 [0 S [ T00s DR (J)  |Order Dtd. 2024-11-20
M/S.AJODHYA
RANJAN DASH,
5927/2024 [22.11.2024 ?5232;2019 SANTOSH KU DR (J)  lorder Dtd. 2024-11-18 [Io- .
MOHANTY, SP
DAS
WP (C) - CHIEF
5930/2024 [22.11.2024 S. BEHERA JUSTICE'S |Order Dtd. 2024-11-27
24756/2024
COURT
: CRLMC- COURT NO.
5931/2024122.11.2024 2804/2024 RAHUL SETHI 12 Order Dtd. 2024-12-11
: ABLAPL- COURT NO.
5932/2024 22.11.2024  [F020000  [BALARAM STNGH - Order Dtd. 2024-11-19
: COURT NO. WRIT
5934/2024 (22.11.2024  [WA-1239/2024 D K BEHERA o Order Dtd. 2024-11-18 'S0
: BLAPL- COURT NO.
$935/2024 22.11.2024 V00 |G SAHOO - Order Dtd. 2024-11-22
CHIEF
5938/2024 (22.11.2024 | -RLA” L MOHANTY JUSTICE'S Order Dtd. 9999-12-31 |- ilINAL
716/2022 APPEAL
COURT
WRIT
: WP (C) - COURT NO. o BRANCH
$939/2024 22.11.2024 o2 S)7  R.K MEHER : Order Dtd. 2024-11-22 | pond
BENCH-1)
) CRLA- COURT NO. CRIMINAL
5941/2024 [22.11.2024  ([5000 B P MOHANTY o Order Dtd. 2024-11-22 |3 0-7
: WP (C) - COURT NO. o WRIT
5942/2024 22.11.2024 [0 57 |B Das e Order Drd. 2024-12-18 [1800 .
) BLAPL- PABITRA KUMAR COURT NO.
5943/2024 22.11.2024 700000 A c 9 Order Dtd. 2024-11-22 |BATL-2
: CRLMC- COURT NO.
$944/2024 22.11.2024 |70 |MADAN DAS - Order Dtd. 2025-01-10
5945/2024 [22.11.2024 WP (C) - H. K. PATRA COURT NO. [Order Dtd. 2024-11-21




128569/2024 15
i WP (C) - COURT NO. o
5946/202422.11.2024  |jo0o0" 0, |H. K. PATRA [C.O. Te Order Dtd. 2024-11-21
i WP (C) - COURT NO. o
5947/202422.11.2024 |2 00, |H. K. PATRA  [C.O. Ce Order Dtd. 2024-11-21
i WP (C) - COURT NO. o
948/2024 22.11.2024  Jooc 0o, [H. K. PATRA [C.O. Te Order Dtd. 2024-11-21
, BLAPL- PRASANTA COURT NO.
5949/2024 22.11.2024 1102000 et oo [CLO. Te Order Dtd. 2024-11-21
i WP (C) - COURT NO. o
5950/2024(22.11.2024  |go0Z07 000, |S. SAMAL C.o. 3 Order Dtd. 2024-12-09
i WP (C) - o WRIT
5632/2024 22.11.2024 1,005 0o, B K DAS GENERAL Order Dtd. 2024-11-18 |15 .
- WP (C) - MANOJ KUMAR _ _ WRIT
5639/202422.11.2024  |Jc 000000 o GENERAL Order Dtd. 2023-11-07 |1 - . o
640/2024 [22.11.2024 |"E(C)~ MANAS PATI GENERAL Order Dtd. 2024-11-20
> S 27990/2024 :
WRIT
i WP (C) - o BRANCH
641 /2024 122.11.2024 23115/2013 JAYADEV BHOI |GENERAL Order Dtd. 2022-06-20 (DIVISION
BENCH)
- RPFAM- AKSHAYA KUMAR FIRST
5644/202422.11.2024 30000 OHANTY GENERAL Order Dtd. 2024-11-19 | = -
- PARSURAM SECOND
5660/2024 22.11.2024  |RSA-405/2023 | "1 GENERAL Order Dtd. 2024-11-19 |7o--
_ WP (C) - SURYAKANTA _ _
5674/2024 22.11.2024  Joorc oo, D GENERAL Order Dtd. 2024-11-21
- WP (C) - NIRUPAMA _ _ WRIT
5693/202422.11.2024  |Joo o0 T era GENERAL Order Dtd. 2024-11-05 |1o7 .
_ CRLA- MANOJ KUMAR
5767/2024 22.11.2024 |20 00, ANA GENERAL Order Dtd. 2024-11-21
- BLAPL- PRASANTA Judgement Dtd. 2024-11-
5771/2024 22.11.2024 10 000 kywar pasa GENERAL .
, WP (C) — MANOJ KUMAR _ _ WRIT
5772/2024(22.11.2024  |y520 0000 o GENERAL Order Dtd. 2024-07-19 |127 . .
. WP (C) - MANOJ KUMAR _ _ WRIT
5774/2024 22.11.2024 [ o00 o000 oo GENERAL Order Dtd. 2024-07-19 |1°rr . o
, WP (C) - RAJAT KUMAR
5776/202422.11.2024  |joocr ooy g GENERAL Order Dtd. 2024-11-21
5780/2024 [22.11.2024 WP (C)~ MANAS PATT GENERAL Order Dtd. 2024-11-21
’ T 28497/2024 :
783/2024 |22.11.2024 |"E(C)- MANAS PATI  |GENERAL Order Dtd. 2024-11-21
28386/2024




WP (C) -

787/2024 22.11.2024 o0 007 MANAS PATI  |GENERAL Order Dtd. 2024-11-21
5700/2024 [22.11.2024 WP (C)~ MANAS PATI  |GENERAL Order Dtd. 2024-11-20
L 28470/2024 :
5701/2024 [22.11.2024 |"E(C)~ MANAS PATI  |GENERAL Order Dtd. 2024-11-21
> S 28379/2024 :
i, SAHASRANSU WRIT
793/2024 [22.11.2024  [CMP-253/2024 S0 A7 GENERAL Order Drd. 2024-11-21 [1800
. WP (C) — MANOJ KUMAR _ _ WRIT
5794/2024 [22.11.2024 [y S0 7 GENERAL Order Drd. 2024-07-19 [i8®
. MISC.
7795/2024122.11.2024 SUMANT SAHU GENERAL Entire Order APPEAL
335/2017
SEC.
. MISC.
5796/2024122.11.2024 SUMANT SAHU GENERAL Entire Order APPEAL
894/2018
SEC.
. MISC.
5797/2024122.11.2024 SUMANT SAHU GENERAL Entire Order APPEAL
859/2018
SEC.
. WP (C) = MANOJ KUMAR _ _ WRIT
5798/2024 [22.11.2024 |} o N GENERAL Order Dtd. 2024-07-23 [no°® . .
i, WP (C) - MANOJ KUMAR _ _ WRIT
813/2024 22.11.2024 [0 500 e GENERAL Order Dtd. 2024-07-19 |1t
- WP (C) - MANOJ KUMAR _ _ WRIT
$819/2024 [22.11.2024 [y 207 o GENERAL Order Dtd. 2024-07-19 [l .
i, WP (C) - MANOJ KUMAR _ _ WRIT
825/2024 [22.11.2024 P01 FERO GENERAL Order Dtd. 2022-12-01 |-t
i, WP (C) - MANOJ KUMAR _ _ WRIT
832/2024 22.11.2024 10500 RO GENERAL Order Dtd. 2024-05-02 [n-t .
, WPC (OAC) -  |MANOJ KUMAR o
834/2024122.11.2024 503/2017 RANA GENERAL Order Dtd. 2023-04-04 OA Branch
_ WP (C) — MANOJ KUMAR _ _ WRIT
$835/2024 [22.11.2024  |go (D7 PR GENERAL Order Dtd. 2024-04-16 |10 .
i, CMP- MANOJ KUMAR WRIT
$838/2024 22.11.2024 ([0 o S GENERAL Order Dtd. 2024-10-22 |10
_ WP (C) — MANOJ KUMAR _ _ WRIT
84072024 [22.11.2024 o (07 o PR GENERAL Order Dtd. 2024-07-19 [l
WRIT
_ WP (C) — MANOJ KUMAR _ _ BRANCH
$847/2024 [22.11.2024 |50 00 GENERAL Order Dtd. 2024-02-15 | Jrond

BENCH-3)




i WP (C) - . .

$854/202422.11.2024  |joeoo” o, |APARESH BHOI |GENERAL Entire Brief

5859/2024 [22.11.2024 |"E(C)- APARESH BHOT |GENERAL Entire Brief

The 28687/2024

) WP (C) - MANOJ KUMAR o WRIT

$864/2024 22.11.2024  To0Se 000y rana GENERAL Order Dtd. 2024-04-10 |Zo7 0 o

) WP (C) - MANOJ KUMAR o WRIT

887/2024 22.11.2024  |Z g0 00, ANA GENERAL Order Dtd. 2021-11-23 170 .

) WP (C) - MANOJ KUMAR o WRIT

890/2024 22.11.2024 | g 0000, CANA GENERAL Order Dtd. 2024-04-15 |Zo7 .. .

) WP (C) - MANOJ KUMAR

5907/2024 22.11.2024  Toc0o’ oo, oana GENERAL Order Dtd. 2024-08-16

) WP (C) - MANOJ KUMAR Cal WRIT

909/2024 22.11.2024 1,000 0000 laana GENERAL Order Dtd. 2024-03-05 |15 = .

) WPC (OAC) — MANOJ KUMAR ol

920/2024 22.11.2024 | )00 AR GENERAL Order Dtd. 2024-08-21 |OA Branch

) WP (C) - MANOJ KUMAR o WRIT

5928/2024 22.11.2024 ;0020 o0 Lo GENERAL Order Dtd. 2024-01-05 |1°rr . o

) WP (C) - MANOJ KUMAR WRIT

5929/2024 22.11.2024 11000000 o GENERAL Order Dtd. 2024-04-18 |1 - . o

i RVWPET (RPC) - MANOJ KUMAR o

5933/2024 22.11.2024 |37 01, ANA GENERAL Order Dtd. 2023-07-18 |OA Branch

i ABLAPL- DASARATHT . .

5936/2024122.11.2024 12791/2024 PANDA GENERAL Entire Brief

) ABLAPL- DASARATHT .

5937/2024122.11.2024 12791/2024 PANDA GENERAL Entire Order

) ABLAPL- SURYAKANTA

5668/2024 22.11.2024 [ o0 oo, |nran GENERAL Order Dtd. 2024-11-08 |BAIL-1

) BLAPL-

5675/2024 22.11.2024 |00 o, D PRADHAN GENERAL

3 SECOND

5699/2024 (22.11.2024  |SA-138/1991 |M. BARAL GENERAL Order Dtd. 2024-11-20 |7--- =
WRIT

i WP (C) - BRANCH

5703/2024 22.11.2024 |70 00, P MALLICK GENERAL (DTVISTON
BENCH-2)

i WP (C) - WRIT

5708/2024 22.11.2024 g, 007005, P K DASH GENERAL R ANCH-

5709/2024 22.11.2024 "2 (C) - J D MUDULT  |GENERAL

18936/2013

710/2024 |22.11.2024 |"E(C)- J D MUDULI GENERAL

) e 1830/2014

5712/2024 22.11.2024 WP (C) - K DAS GENERAL WRIT




16410/2024 BRANCH-6
) CONTC-
5714/202422.11.2024 | /o000 0 M NATK GENERAL CONTEMPT
5715/2024 [22.11.2024 |FA-230/2000 |P K JENA GENERAL FIRST
) e APPEAL
) CRLMP-
5717/202422.11.2024 [ olonn oo, A B MALLICK |GENERAL
) CRLMC-
5719/202422.11.2024 |20 P K DASH GENERAL BAIL-2
] WP (C) - WRIT
5721/2024 [22.11.2024 |00, 000 o, KSHISH GENERAL R ANCH-
] WP (C) - WRIT
5724/202422.11.2024 |, 00000 [B K DALAI GENERAL ERANCEH-1
) WP (C) - WRIT
5727/202422.11.2024  [[S0007 00 (S K GENERAL ERANCH-6
) WP (C) - WRIT
5729/2024 [22.11.2024 |71 200 00 |S K GENERAL R ANCH-
] CONTC-
5731/202422.11.2024 |00 00 R K MOHABHOI |GENERAL
] WPC (OAC) -
5734/202422.11.2024 )L 200000 C R KAR GENERAL OA Branch
5735/2024 22.11.2024  |09C7 L MOHANTY GENERAL
’ The 7736/1995
] ABLAPL-
5736/202422.11.2024 [0 0 |B MOHANTY GENERAL
] ABLAPL-
5737/202422.11.2024 [0 R SETHT GENERAL BAIL-1
] CRLMC- CRIMINAL
5738/2024 22.11.2024 | 72000 D K JENA GENERAL MISC
5740/2024 (22.11.2024  |MATA-15/2004 |P K JENA GENERAL
5741/2024122.11.2024 MATA-15/2004 [P K JENA GENERAL
) CRLA- CRIMINAL
5744/202422.11.2024 |70 OHCLC GENERAL ADDEAL
] CRIMINAL
5747/202422.11.2024  |CRLA-27/2017 |OHLC GENERAL ADDEAL
5748/2024(22.11.2024  |CRA-118/2001 |OHLC GENERAL
5750/2024 [22.11.2024 |"E(C)- S RANJIT GENERAL
) Tt 17516/2024
] WP (C) - WRIT
5753/202422.11.2024 |, o000 oo |S RANJIT GENERAL ERANCEH-S
5755/2024(22.11.2024  [WP (C) - T K BARIK GENERAL WRIT




141332/2023 BRANCH-1
5757/2024 [22.11.2024  |"E(C)~ D JENA GENERAL
23500/2024
, WP (C) -
5759/2024122.11.2024 2617/2005 B DASH GENERAL
WRIT
) WP (C) - BRANCH
5761/2024(22.11.2024 15059/2016 |» K PANDA GENERAL (DTVISION
BENCH-1)

5765/2024 22.11.2024 |09 S NAYAK GENERAL
) e 1907/1975
5770/2024 [22.11.2024 WP (C)~ D NAYAK GENERAL

T 13434/2008
] ABLAPL- SUBHANKAR
5830/2024(22.11.2024 12689/2024  |pANDA GENERAL Order Dtd. 2024-11-18
] ABLAPL-
5003/2024 (22.11.2024 12257,2024 |7+ P KAR GENERAL Order Dtd. 2024-11-08
) WP (C) - PetitionAnnexure, Entire
5925/2024(22.11.2024 18264/2024 |STDHARTH GENERAL order,
] CMAPIL-
5940/2024(22.11.2024 108/2024 R K MEHER GENERAL




